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ELECTION COMMISSION OF INDIA

NOTIFICATION

Nirvachan Sadan, Ashoka Road, New Delhi-110001 Dated: ond November, 2020/

11 Kartika, 1942 (SAKA)

No. 434/BR-LA/2015 (2) :- In exercise of the powers conferred by sub section (1) of
Section 22 of the Representation of the People act, 1951 (43 of 1951), the Election
Commission hereby makes the following amendments in its Notification No. 434/BR-
LA/2015 (2), dated 15 September, 2015, as amended from time to time, relating to
appointment of Assistant Returning Officer for Assembly Constituencies in the State of

Bihar namely:

In the existing entries against column 1 of the table appended to the said notification,
the following entries shall be added:-

Table
No. and Name of Assistant Returning Officer
Assembly Constituency
1 2
225-Gurua

7. Senior Deputy Collector-cum-incharge Officer, District
General Section, Gaya

8. Block Panchayat Raj Officer, Guraru

9. Block Statistical Officer, Paraiya

227-Imamganj (SC)

7. Senior Deputy Collector-cum-incharge Officer, District
Disaster Section, Gaya

8. Block Panchayat Raj Officer, Imamganj

228-Barachatti (SC)

7. Block Co-operative Extension Officer, Barachatti

8. Block Co-operative Extension Officer, Bodh Gaya

229-Bodh Gaya (SC)

8. Senior Deputy Collector-cum-incharge Officer,
Settlement, Gaya

230-Gaya Town

7. Senior Deputy Collector-in-charge Officer, District
Public Information Cell, Gaya

8. Child Development Project Officer, Gaya Rural

9. Executive Engineer, Water Board, Municipal
Corporation, Gaya

231-Tikari

7. Land Reforms Deputy Collector, Tikari

8. Block Co-operative Extension Officer, Tikari

9. Block Statistical Officer, Tikari

10. Junior Engineer, Nagar Panchayat, Tikari

232-Belaganj

5. District Program Officer, District Rural Development
Agency, Gaya

6. Block Statistical Officer, Belaganj

7. Block Panchayat Raj Officer, Belaganj

8. Block Panchayat Raj Officer, Nagar Block

234-Wazirganj

6. Block Co-operative Extension Officer, Manpur

7. Block Agricultural Officer, Manpur
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The appointment of above officers as Assistant returning Officers in their respective
constituency will cease to be effective on successful completion of counting of votes in the
constituency concerned.

By Order,
PARMOD KUMAR SHARMA,
SECRETARY.
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